IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :19-12-2024
Date : 19.12.2024

Name of the Applicant

Order
BLAPL- Dtd.
34/2024119.12.2024 12557/2024 G. R. DAS Cc.O. 5024-12— BAIL-1
18
Order
ABLAPL- Dtd.
35/2024119.12.2024 14241/2024 BK PARDHI C.0. 2024-12—
16
Order
ABLAPL- Dtd.
36/2024119.12.2024 14236/2024 PK MOHANTY C.0. 2024-12—
16
Order
ABLAPL- Dtd.
37/2024119.12.2024 14243/2024 PK MOHANTY C.0. 202412
16
Order
BLAPL- Dtd.
38/2024119.12.2024 10755/2024 MK MOHANTY C.0. 2024-12-
17
ABLAPL- COURT giier
39/2024(19.12.2024 12923/2024 LALATENDU RAY C.O. NO. 2 2024-12- BAIL-1
OLD
17
ABLAPL- COURT giier
)0/2024(19.12.2024 12658/2024 C SAMAL C.0. NO. 2 202412
OLD
17
ABLAPL- COURT giier
)1/2024119.12.2024 14320/2024 RR DAS c.0. NO. 2 202412~ BAIL-1
OLD
17
ABLAPL- COURT giier
)2/2024119.12.2024 12124/2024 PK JENA C.0. NO. 2 202412
OLD
17
COURT Order
3/2024 [19.12.2024  PBLAPL™  lp sanoo c.o No. 2 Ptd-
e 14325/2024 T . 2024-12-
OLD 17




COURT

Order

ABLAPL- Dtd.
)4/2024119.12.2024 14322 /2024 MR SAHOO NO. 2 | 0o 1o”
OLD
17
Order
5/2024 (19.12.2024  PBLAPL™  lor Dash EgURg ptd.
i 14319/2024 : 2024-12-
OLD
17
COURT Order
6/2024 [19.12.2024  |[MBLAPL™ MK MOHANTY No. 2 [Ptd:
e 14327/2024 . 2024-12-
OLD
17
Order
7/2024 19.12.2024  PBLAPL™ g pag EgURg ptd.
i 14329/2024 . 2024-12-
OLD
17
ABLAPL- COURT giier
)8/2024119.12.2024 143142024 B BEHERA NO. 2 | 0o 1o
OLD
17
Order
9/2024 119.12.2024  PBLAPL- B BEHERA EgURg btd.
i 14310/2024 . 2024-12-
OLD
17
ABLAPL- COURT giger
)0/2024119.12.2024 14309/2024 |B BEHERA NO. 2| 5oa 1, [BAIL-2
OLD
17
Order
1/2024 |19.12.2024  [PBLAPL- SK AHESAN EgURg btd.
i 14316/2024 . 2024-12-
OLD
17
ABLAPL- COURT giger
)2/2024119.12.2024 14239,2024 PRADIPTA BEURA NO. 2 o) 1o
OLD
16
ABLAPIL- COURT gi:er
1/2024119.12.2024 14324 /2024 PARTHA SARATHI DAS NO. 2| o0 1o
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)
8/202419.12.2024 20841,/2024 B C PANDA NO. 2 | 0sa 1o |RancH
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)
9/2024119.12.2024 55045 /5004 B C PANDA NO. 2 |0 i_12- |BRANCH
OLD
17
WP (C) - COURT gijer
30/2024119.12.2024 20885,/2024 B C PANDA NO. 2 | 0on 1oe
OLD
17
WP (C) - COURT |Order
31/2024(19.12.2024 28970/2024 |PTKRAM SAMAL NO. 2 |Dtd.
OLD [2024-12-




03

Order
CRLREV- COURT |Dtd. CRIMIN
32/2024(19.12.2024 64,2024 G C JENA NO. 612025-01— |[REVISI
06
Order WRIT
WP (C) - COURT |Dtd. BRANCH
34/2024119.12.2024 31126/2024 S P SAHOO NO. 6 |2024-12- | (DIVIS
18 BENCH-
Order
WP (C) - COURT |Dtd. WRIT
36/2024(19.12.2024 20835/2024 B C PANDA NO. 6 12024-12— |BRANCH
17
Order
7/202419.12.2024 |"E(C)- M/S.JYOTIRMAY GUPTA ;gURT ptd. WRIT
Tee 16913/2019 : 25' 2024-12- |BRANCH
09
p(C) COURT giier
11/2024119.12.2024 28186/2024 MANORANJAN MISHRA NO. 2024-12~-
25
17
— COURT giier
13/2024|19.12.2024 4294/2024 |C-SRMAL NO. 2024-12—
25
18
Order
COURT
WP (C) - Dtd. WRIT
15/202419.12.2024 3021372024 |5 N GAYA NO. 2024-12- |BRANCH
25
18
b (C) - COURT gijer
16/2024(19.12.2024 27913/2024 T SWAIN NO. 2024-12-
25
18
b (C) COURT giier
18/2024|19.12.2024 27928/2024 |T SWAIN NO. 2024-12-
25
18
b (C) - COURT gijer
50/2024(19.12.2024 28699/2024 M R ROUTRAY NO. 2024-12—
25
17
b (C) COURT giier
2/2024119.12.2024 30101/2024 GOPINATH SETHI NO. 2024-12-
25
18
I COURT giier
7/2024119.12.2024 10054/2024 M- NAYAK NO. 2024-12-
25
17
Order
COURT
, WP (C) - Dtd. WRIT
8/2024/19.12.2024 29833/2024 B C PANDA NO. 2024-12—- |[BRANCH
25
17
: WP (C) - COURT |Order WRIT
50/2024(19.12.2024 20816/2024 B C PANDA NO. Dtd. BRANCH




25 2024-12-
17
I COURT giier
51/2024119.12.2024 12539/2024 SK MOHANTY NO. 5024-12—
25
17
b (C) COURT giger
52/2024119.12.2024 30924/2024 S DAS NO. 20924-12—
25
18
Order
COURT
: WP (C) - Dtd. WRIT
53/2024(19.12.2024 30465/2024 GOPINATH SETHI gg- 2024-12- |BRANCH
18
- COURT giier
4/2024119.12.2024 |0 00, , |G SAHOO NO.  1h004-10-
25
17
Order
COURT
. WP (C) - Dtd. WRIT
55/2024119.12.2024 30686/2024 SAPAN KUMAR PAL gg- 2024-12— |BRANCH
18
B (C) - COURT giier
25
18
— COURT giier
8/2024119.12.2024 |V o0, , B DAS NO.  1h004-10-
25
17
- COURT gijer
i ) -
0/2024119.12.2024 11648/2024 AK MOHANTY NO. 2024-1p- [BAIL-1
25
17
Order
COURT
WP (C) - Dtd. WRIT
i
1/2024(19.12.2024 25620/2014 B K SWAIN NO. 2024-10- |[BRANCH
25
04
b (C) COURT gijer
| .
2/20241/19.12.2024 31424/2024 M K PATI NO. 5999_19—
25
31
I COURT giier
) ; -
3/20241(19.12.2024 11641/2024 PRAMOD RANJAN BEHERA NO. 202419 |BAIL-2
25
17
Order
COURT
15/2024(19.12.2024 | CREREV™ o prowaL No. 2 [Ptd
709/2024 9999-12-
OLD
31
Order
COURT
WP (C) - Dtd. WRIT
/
6/2024/19.12.2024 31840/2024 M R ROUTRAY NO. 2 | 0 a_17- |BRANCH
OLD
18
7/2024[19.12.2024  |BLAPL- RK BARIK (COURT |Order BAIL-1




11483/2024 NO. 2 |ptd.
OLD |2024-12-
17
N COURT giier
| )
9/20241(19.12.2024 11428/2024 RR NAYAK NO. 2 2094-12—
OLD
17
e (C) COURT giger
30/2024(19.12.2024 31257/2024 P BEHERA NO. 2 2024-19—
OLD
18
b (C) COURT giier
31/2024119.12.2024 31095/2024 S P SAHOO NO. 2 2094-12—
OLD
18
N COURT giier
33/2024(19.12.2024 11338/2024 PK BEHERA NO. 2 S on 1o_
OLD
17
Order WRIT
COURT
WP (C) - Dtd. BRANCH
4/2024119.12.2024 |30 505 50,, P K JENA ggb 2 5024-12- |(DIVIS
18 BENCH-
p(C) COURT giier
35/2024(19.12.2024 31118/2024 S P SAHOO NO. 2 S on 1o_
OLD
18
N COURT gijer
37/2024(19.12.2024 11298/2024 GR PATRA NO. 2 | 0 a 1o
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
39/2024(19.12.2024 18377/2015 P K KHUNTIA NO. 2 2024-12- |BRANCH
OLD
17
- COURT gijer
)1/2024(19.12.2024 10495/2024 SK MOHANTY NO. 2 | 0 a 1o
OLD
17
N COURT giier
)2/2024119.12.2024 7108/2024 MK MOHANTY NO. 2 2024-12-
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)3/2024(19.12.2024 18377/2015 S NAYAK NO. 2 2024-12— |BRANCH
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)6/202419.12.2024 1065/2016 |S NAYAK NO. 2| 54 12— |BRANCH
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)7/2024(19.12.2024 1065/2016 |P BISWAL ggb 2 15024-12— |BRANCH

17




COURT

Order

WP (C) - Dtd. WRIT
9/2024119.12.2024 || o050, |S NAYAK NO. 2 | 0 i 17— |BRANCH
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)1/2024(19.12.2024 1068/2016 P BISWAL NO. 2 | 0504 12— |BRANCH
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)4/2024119.12.2024 1063/2016 S NAYAK NO. 2 2024-12- |BRANCH
OLD
17
Order
COURT
WP (C) — Dtd. WRIT
)6/2024119.12.2024 1063/2016 D BISWAL NO. 2 2024-12- |BRANCH
OLD
17
Order
COURT
TRP (C) - MANORANJAN Dtd.
)7/2024/(19.12.2024 132/2024 MISHRA,R.B.SINHA,B.PATTANAYAK, B.MISHRA c Tg' 2025-01- M.J.C
20
Order
COURT
WP (C) = Dtd. WRIT
)8/202419.12.2024 6501/2024 |T SETHI NO. 2024-12- |[BRANCH
12
17
Order
COURT
WP (C) - Dtd. WRIT
0/2024119.12.2024 6501/2024 [P K SRHOO NO. 2024-12- |BRANCH
12
17
Order
2/2024119.12.2024 W (C) - M/S.PRANAB KUMAR ;gURT ptd. WRIT
] : : 19295/2022 |GHOSE, S.MODI,S.R.MOHAPATRA, S.DAS, S.DAS 25' 2025-01- |BRANCH
20
Order
CRLA- COURT Dtd. CRIMIN
4/2024119.12.2024 |/ 50054, |PRATAP SAHOO NO. 7 |2025-04- |APPEAL
16
Order
WP (C) - COURT |Dtd. WRIT
6/2024119.12.2024 11703/2016 S K RATH NO. 8 |2025-01- |BRANCH
13
Order
CRLMC- COURT Dtd.
8/2024119.12.2024 4688/2024 H. K. PATRA NO. 8 |2024-12-
16
Order
CRLMC- COURT Dtd.
9/2024119.12.2024 4684/2024 S. DASH NO. 8 |2024-12-
16
Order
CRLMC- COURT |Dtd.
)
0/2024119.12.2024 4679/2024 R. K. MALLICK NO. 8 |2024-12-
16
Order
CRLMC- COURT
)
1/2024119.12.2024 4648/2024 S. BARIK NO. 8 Dtd.

2024-12-




16

Order
CRLMC- COURT |Dtd.
)
2/2024119.12.2024 4630/2024 J. PRADHAN NO. 8 |2024-12-
16
Order
CRLMC- COURT |Dtd.
)
3/2024119.12.2024 4573/2024 |7+ K- MOHANTY NO. 8 2024-12-
16
ABLAPL- COURT giier
4/2024119.12.2024 11872/2024 A. K. MOHANTY NO. 2 2024_12_
OLD
17
— COURT giger
5/2024119.12.2024 4571/2024 P. K. MOHANTY NO. 2 2024_12_
OLD
16
ABLAPL- COuR? giier
6/2024119.12.2024 14313/2024 SRINIBASH MOHANTY NO. 2 2024_12_
OLD
17
— COURT giier
7/2024119.12.2024 4566/2024 P. K. MOHANTY NO. 2 2024_12_
OLD
16
Order
COURT
CRLA- Dtd. CRIMIN
)
8/2024|19.12.2024 |70, |S SAMAL gib 2 19024-12— |APPEAL
23
CRLMC- COURY gijer
9/202419.12.2024 4548,2024 |H+ K. PATRA NO. 2 2024_12_
OLD
16
ABLAPL- COUR? giier
30/2024(19.12.2024 11505/2024 SARAT DASH NO. 2 2024_12_
OLD
17
— COURT gijer
31/2024119.12.2024 4507/2024 B. K. PARDHI NO. 2 2024_12_
OLD
16
Order
COURT
CRLA- Dtd. CRIMIN
2/2024119.12.2024 413/2024 |T K DAS gfb 2 15024-12- |APPEAL
23
Order
ABLAPL- COURT Dtd.
33/2024119.12.2024 14331,2024 K+ C- SWAIN NO. 2 1) i 1o
OLD
17
. COURT giger
34/2024119.12.2024 487,024 |H+ K. PATRA NO. 2 2024_12_
OLD
16
5/2024119.12.2024 ZTED;S;OZ4 G. JAYSINGH ;gURg giier




OLD [2024-12-
16
ABLAPL- COURT giier
6/2024|19.12.2024 7,000 00 [K. C. SWAIN NO. 2 [Joon 1o
OLD
17
CRLMC- COURT giger
37/2024|19.12.2024 3937/2024 |S- BEHERA NO. 2 |0 a 1o
OLD
17
TRPCRL- COURT giier
9/2024(19.12.2024 |, 02000, |A. MOHANTY NO. | Jgoi g1~
16
20
Order
0/202419.12.2024 | LRECRL= g g opant vo. | pEd.
e 84/2024 C " 2024-12-
16
17
ABLAPL- COURT giger
1/202419.12.2024 7,577, |A. MOHANTY NO. 2|, o ., [BAIL-2
OLD
17
TRP (C) - COURT giier
2/2024(19.12.2024 | Joc,2oo,  [D. K. NAIK NO.  [Jgos g1~
16
20
ABLAPL- COURT giier
3/202419.12.2024 (7,507 \SRINIBASH MOHANTY NO.  |Jooao1o-
16
17
ABLAPL- COURT giier
14/202419.12.2024 ], 5707 ) ISRIKANT KUMAR BARIK NO. s ai1o-
16
17
CcMP- COURT giier
5/2024(19.12.2024  [gooo0,, M. R. BARIK NO. | Jgoai1o-
16
17
. COURT giier MISC.
16/2024119.12.2024 55505, S. BISWAL NO. o 5_g1- /APPEAL
10 SEC.
21
CMP- COURT giier
7/2024|19.12.2024 g0 o0, |P. K. JENA NO. | Jgoao1o-
10
17
CRLMC- COURT giger
18/2024|19.12.2024 3116/2024 M- R. SRHOO NO. 2 10 i 1o
OLD
06
CRLMC- COURT giier
19/202419.12.2024 | S02070 o, IN. SAHOO NO. | Jgoai1o-
15
07
0/2024(19.12.2024  |CRLMC- \J. SRHOO (COURT |Order




2841/2024 NO. Dtd.
15 2024-12-
06
CRLMC- COURT giier
1/2024(19.12.2024 3116/2024 S. SAHOO NO. 2 2094-12—
OLD
06
ABLAPL- COURT giier
)3/2024119.12.2024 11849/2024 PRAKASH CHANDRA DASH NO. 2 2024-19-
OLD
17
Order
5/2024(19.12.2024 PBLAPL™ o oamaL EgURg ptd.
) e 14129/2024 "~ 12024-12-
OLD
16
CMP- COURT gijer
7/2024119.12.2024 1418/2024 P. K. JENA NO. 2 2024-19-
OLD
18
CMP- COURT giier
)8/2024(19.12.2024 1364/2024 P.K.JENA NO. 2 2024-12-
OLD
18
TRP (C) - COURT giier
59/2024119.12.2024 200/2024 P. JENA NO. 2 2024-19-
OLD
17
CMP- COURT giier
50/2024119.12.2024 1380/2024 K. K. NATH NO. 2 2024-12-
OLD
18
ABLAPL- COURT giier
52/2024119.12.2024 1212472024 H K TRIPATHY NO. 2 5999-19—
OLD
31
WP (C) - COURT gijer
53/2024119.12.2024 29289/2024 S. S. PRADHAN NO. 2 2024-12-
OLD
16
WP (C) - COURT giier WRIT
54/2024119.12.2024 7464/2024 HRUDANANDA MOHAPATRA Tg. 2024-04- |BRANCH
02
CRLMC- COURT giier
56/2024119.12.2024 3045/2024 SAMBEET PATTANAYAK NO. 2024-12-
10
17
ABLAPL- COURT giier
7/2024|19.12.2024 14315/2024 |JYOTIRANJIAN SAHOO NO. 2 10 1o
OLD
17
ABLAPL- COURT giier
8/2024|19.12.2024 11163/2024 |G JAYASINGH ggb 2 |502a-19-

18




COURT

Order

i ABLAPL- Dtd.
59/2024119.12.2024 11188/2024 KSHITISH NO. 2 2024-19- BAIL-1
OLD
18
ABLAPL- COURT giger
i * —
0/2024/19.12.2024 11171/2024 DEEPAK KUMAR DAS NO. 2 2024-19- BAIL-1
OLD
18
Order
COURT
12/2024119.12.2024 ABLAPL- R K BARIK NO. 2 Dtd.
11380/2024 2024-12-
OLD
16
Order
COURT
13/2024 119.12.2024  PBLAPL- N K ROUT No. 2 [PEd
e 14328/2024 . 2024-12-
OLD
17
ABLAPL- COURT giier
i * -
4/2024119.12.2024 1427072024 R K BARIK NO. 2 2024-19- BAIL-1
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
/
5/2024119.12.2024 6535/2024 P K LENKA NO. 2 2024-11- |BRANCH
OLD
22
ABLAPL- COURT giier
7 .
6/20241(19.12.2024 10648/2024 MADAN DAS NO. 2 2024-19-
OLD
16
Order
COURT
WP (C) - Dtd. WRIT
/
7/2024119.12.2024 6535/2024 J DASH NO. 2 2024-11- |BRANCH
OLD
22
BLAPL- COURT giger
7 .
8/2024(19.12.2024 9975/2024 MAHESWAR JATI NO. 2 2094-12—
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
i
9/20241(19.12.2024 92662/2015 B K PARDHI NO. 2 2024-11- |BRANCH
OLD
22
Order
COURT
WP (C) - Dtd. WRIT
30/2024(19.12.2024 92662/2015 S DASH NO. 2 2024-11- |BRANCH
OLD
22
BLAPL- COURT giier
1/2024119.12.2024 g 07 /5y, |DILIP SAMAL NO. 2 10 i 1o
OLD
11
COURT Order
2/2024119.12.2024  |PBLAPL- ANITA SAHOO No. 2 Ptd:
: : 14350/2024 i 2024-12-
OLD
17
COURT |Order
BLAPL-
33/2024(19.12.2024 10964/2024 MANGU NANDY NO. 2 |Dtd. BAIL-2
OLD 2024-12-




18

Order
COURT
WP (C) - Dtd. WRIT
4/2024119.12.2024 35,0, 50,3 R K BARIK NO. 2 |0 ¢ 01— |BRANCH
OLD
24
BLAPL- COURT giger
5/2024119.12.2024 6263/2024 |F K MOHANTY NO. S sa-09-
15
25
BLAPL- COURT giier
6/2024119.12.2024 | oo/ 5q,, (P K MOHANTY NO. Do oa_1p. [BAIL-1
15
18
Order
COURT
WP (C) - Dtd. WRIT
7/2024119.12.2024  |3510g /50,3 P K NAYAK Tg. 2025-01- |BRANCH
06
Order
COURT
WP (C) - Dtd. WRIT
8/2024119.12.2024  |35,05 50,3 R K BARIK NO. 2| 0 e 01— |BRANCH
OLD
24
Order
COURT
CRLMC- Dtd. CRIMIN
9/2024119.12.2024 |30 54,5 BALARAM SINGH NO. 2 |0 i 12— |mIsc
OLD
18
Order
COURT
CRLMC- Dtd. CRIMIN
0/2024119.12.2024 |10 0, S. BARIK NO. 2 | 0 on 19— |MTsc
OLD
18
Order
CRLMC- COURT |Dtd. CRIMIN
1/2024119.12.2024 | /o0 00,4 M NAYAK No. 2 |2025-01- IMISC
20
Order
WP (C) - COURT |Dtd.
)2/2024|19.12.2024 94497/2024 |5 NAYAK No. 2 |2024-12-
17
Order
COURT
WP (C) - Dtd. WRIT
3/2024119.12.2024 |55, 54,, D BARIK NO. | 0 5a-08- BRANCH
23
06
Order
4/2024(19.12.2024  |"E1C) - ASHOK KUMAR SAHOO ;gURT btd. WRIT
T 37229/2023 03 2023-11- |BRANCH
21
N COURT giier MISC.
6/2024119.12.2024 |5, 5515 S K SAHOO NO. |5 4_1p- APPEAL
23 SEC.
13
N COURT gijer MISC.
)7/2024119.12.2024 |, 050, |J GHOSE NO. S o 4.1, |APPEAL
23 SEC.
17
MACA- COURT |Order MISC.
)8/202419.12.2024 248/2011 /B K MOHANTY No.  Iptq. ADPEAL




23 2024-12- |SEC.
17
Order
COURT
WP (C) - Dtd. WRIT
)0/2024119.12.2024 2572/2022 D SAMAL NO. 2024-12- |BRANCH
23
16
Order
1/2024(19.12.2024 |"E(C)- ASHOK KUMAR SAHOO EgURT ptd. .
The 9281/2021 23' 2024-12- |BRANCH
16
Order
COURT
WP (C) - Dtd. WRIT
)2/2024119.12.2024 41154/2023 S K MOHAPATRA Tg- 2023-12- |BRANCH
19
Order
COURT
WP (C) - Dtd. WRIT
)4/202419.12.2024 20296/2017 S R PANI Tg- 2024-12— |BRANCH
16
Order
COURT
WP (C) - Dtd. WRIT
)5/2024(19.12.2024 20297/2017 S R PANI NO. 2024-12— |BRANCH
10
16
Order
COURT
WP (C) - Dtd. WRIT
)6/2024119.12.2024 18036/201g N K ROUT Tg- 2024-12—- |BRANCH
16
e () COURT giier
)7/2024(19.12.2024 24497/2024 DR. PRASANTA KUMAR SWAIN NO. 2024-12-
10
17
Order
COURT
CRA- Dtd. CRIMIN
)8/202419.12.2024 229/2000 S BEHERA NO. 2 2024-12- |APPEAL
OLD
13
Order
COURT
WP (C) - Dtd. WRIT
)9/2024(19.12.2024 15086/2017 A K MOHANTY NO. 2 | o a_17- |BRANCH
OLD
16
Order
WP (C) - DR Dtd. WRIT
0/2024119.12.2024 11765/2018 M DAS (J) 2025-01- |BRANCH
17
Order
COURT
JCRLA- Dtd. CRIMIN
1/2024/19.12.2024 7572008 P K SWAIN NO. 9999-12- |APPEAL
19
31
Order WRIT
COURT
WP (C) - Dtd. BRANCH
2/2024(19.12.2024 42331 /2023 N SAHOO Tg- 2024-12— |(DIVIS
17 BENCH-
Order
COURT
CRLA- Dtd. CRIMIN
3/2024119.12.2024 364/2017 D SWAIN NO. 9999-12- |APPEAL
22
31
4/2024[19.12.2024 WP (C) - PK LENKA (COURT |Order WRIT




42331/2023 NO. Dtd. BRANCH
22 2024-12- |(DIVIS
17 BENCH-
Order
CRLA- COURT |Dtd. CRIMIN
5/2024(19.12.2024 293/2010 S K BISWAL No. 5ll9999-12— |[APPEAL
31
Order
COURT
JCRLA- Dtd. CRIMIN
6/2024119.12.2024 106/2018 GR PATRA NO. 2 2024-12— |APPEAL
OLD
18
Order
COURT
CRLA- Dtd. CRIMIN
7/2024119.12.2024 109/2017 K K NATH NO. 9999-12- |APPEAL,
22
31
Order
CRLA- COURT |Dtd. CRIMIN
8/2024119.12.2024 1168/2022 P K MOHANTY NG, 719999-12- |APPEAL
31
Order
WP (C) - COURT |Dtd. WRIT
9/2024119.12.2024 |\ c04g/0015 [M DAS NO. 7 |2024-12- |BRANCH
17
Order
WP (C) - COURT |Dtd. WRIT
)
'1/2024119.12.2024 /05075015 M DAS NO. 7|2024-12- |BRANCH
17
Order
WP (C) - COURT |Dtd. WRIT
)
'2/2024/(15.12.2024 22409/2014 M DAS NO. 7 /2024-12- |BRANCH
17
Order
WP (C) - COURT |Dtd. WRIT
)
3/2024119.12.2024 | 51074 /5014 [ DAS NO. 7|2024-12- |BRANCH
17
Order
WP (C) - COURT |Dtd. WRIT
)
4/2024119.12.2024 |/ 0660/2014 M PAS NO. 7 |2024-12- |BRANCH
17
Order
WP (C) - COURT |Dtd. WRIT
)
5/2024119.12.2024 1,161 /5014 M DAS NO. 7 |2024-12- |BRANCH
17
Order
WP (C) - COURT |Dtd. WRIT
)
7/2024119.12.2024 21812/2014 M DAS NO. 7 |2024-12- |BRANCH
17
Order
BLAPL- COURT |Dtd.
37/2024119.12.2024 12563/2024 GANESH SAHOO NO. 7 |2024-12- BAIL-1
18
Order
BLAPL- COURT |Dtd.
30/2024119.12.2024 12543/2024 HEMANT KU. TRIPATHY NO. 7 |2024-12-

18




Order

BLAPL- COURT Dtd.
11/2024119.12.2024 12449/2024 BIJAY KUMAR BEHERA NO. 7 2024-12- BAIL-2
18
Order
BLAPL- COURT Dtd.
13/2024119.12.2024 12293/2024 G SUNDARA NO. 7 2024-12-
18
Order
BLAPL- COURT |Dtd.
14/2024119.12.2024 12200/2024 B R SENAPATI NO. 7 |2024-12-
18
Order
BLAPL- COURT Dtd.
6/2024119.12.2024 00000, , (G SUNDRRA NO. 7 |2024-10- [BRIL=2
18
Order
BLAPL- COURT Dtd.
17/2024119.12.2024 11623/2024 B K PANDA NO. 7 |2024-12-
18
Order
WP (C) = COURT |Dtd.
18/2024119.12.2024 29289/2024 P. K. MOHANTY NO. 7 12024-12-
16
Order
BLAPL- COURT Dtd.
9/2024119.12.2024 11057 5, , (GANESH CHANDRA JENA NO. 7 |2024-12-
18
o COURT gijer
0/2024119.12.2024 |70 005, M. NAIK NO. 15005 01-
20
22
BLAPL- COURT giier
1/2024119.12.2024 |00 00, [B N SAHU NO. | o i 1o [BAIL-2
20
17
Order
COURT
) WP (C) - Dtd. WRIT
20
10
— COURT giier
3/2024119.12.2024 [/ f00s 5, , (GYANA RANJAN PATRA NO. S ooas1o-
20
18
Order
COURT
X WP (C) — Dtd. WRIT
4/2024(19.12.2024 30936/2024 P+N- NAYAK gg 2024-12— |BRANCH
11
N COURT giger
5/2024119.12.2024 10603/2024 SUBHANKAR PANDA NO. 2024-12-
20
18
WE (C) - COURT Order
6/2024119.12.2024 30956/2024 P.N. NAYAK NO. Dtd.
20 2024-12-




11

N COURT giger
,7/2024119.12.2024 9919/2024 |F N NAYAK NO. 2024-12-
20
18
B (C) - COURT giier
8/202419.12.2024 | joa0, o0, [S- K. BISWAL NO. | e g1~
25
13
b (C) - COURT giier
59/2024119.12.2024 31719/2024 M- R+ ROUTRAY NO. 002412
25
17
N COURT giger
50/2024119.12.2024 7979/2024 S K SWAIN NO. 2024-1p- BAIL-1
25
18
Order WRIT
COURT
. WP (C) - Dtd. BRANCH
51/2024119.12.2024 31700/2024 M. R. ROUTRAY gg- 2024-12- |(DIVIS
17 BENCH-
Order WRIT
COURT
_ WP (C) - Dtd. BRANCH
17 BENCH-
Order
COURT
. WP (C) - Dtd. WRIT
53/2024(19.12.2024 31172/2024 S. BARDHAN NO. 2024-12—- |BRANCH
25
17
b (C) - COURT gijer
54/2024119.12.2024 31567/2024 [P JENA NO. 5024-12—
25
17
b (C) COURT giier
55/2024119.12.2024 26131/2024 M. R. ROUTRAY NO. 5024-12—
25
16
Order
, WP (C) - COURT |Dtd.
56/2024(19.12.2024 31008/2024 R+ R- DAS NO. 5 |2025-01-
13
Order
, ABLAPL- COURT |Dtd.
57/2024119.12.2024 14330/2024 |[PTBAKAR SAMAL NO. 5 2024-12-
17
Order
. WP (C) - COURT |Dtd.
8/2024|19.12.2024 |, 25 0, [B. P. PANI NO. 5 |2024-11-
20
Order
: WP (C) - COURT |Dtd.
59/2024(19.12.2024 31536/2024 S. P. SAHOO NO. 5 2024-12-
16
ABLAPL- COURT |Order
/
0/202419.12.2024 14332/2024 J P KAR NO. 5 |Dtd.




2024-12-
17
Order
WP (C) - COURT |Dtd.
/
1/2024119.12.2024  |3) o3¢ 505, B- C. PANDA NO. 5 |2024-12-
16
Order
ABLAPL- COURT |Dtd.
/ -
2/202419.12.2024 14342 /2024 |SURYA NARAYAN MISHRA NO. 5 |2024-1p- |BRIL-2
17
Order
WP (C) - COURT |Dtd.
/
3/2024119.12.2024 |5 20y 50,4 [J- R. BEHERA NO. 5 |2025-01-
06
Order
BLAPL- COURT |Dtd.
/
4/2024/19.12.2024 |05 545, [B B MALLICK NO. 5 |2024-12-
18
Order
WP (C) - COURT |Dtd. WRIT
/
5/202419.12.2024 31758/2024 P+ K- SAMAL NO. 5 (2024-12- |BRANCH
17
Order
BLAPL- COURT |Dtd.
/ -
6/2024119.12.2024 /"o, , |UMESH CHANDRA DORA NO. 5 |2024-12- [BAIL-1
18
Order WRIT
WP (C) - COURT |Dtd. BRANCH
/
7/2024]19.12.2024 |5 555 50,4 [R- K. BARIK NO. 5 |2024-12- |(DIVIS
17 BENCH-
Order
BLAPL- COURT |Dtd.
/
8/2024119.12.2024 | oo ,q,, DILLIP KUMAR MALLICK NO. 5 |2024-12-
16
WP (C) - COURT giier
7 .
9/2024119.12.2024 |53, 7, 505, P- K. MOHANTY NO. |0 oe 03—
23
12
Order WRIT
COURT
WP (C) - Dtd. BRANCH
30/2024|19.12.2024 31721/2024 M- R. ROUTRAY gg. 2024-12- | (DIVIS
17 BENCH-
BLAPL- COURT giier
1/2024|19.12.2024 [ g e 505, PILLIP KUMAR MALLICK NO. | i oa_11-
23
26
Order WRIT
COURT
WP (C) - Dtd. BRANCH
32/2024|19.12.2024 31472/2024 K- C- PANDA Tg. 2025-01- | (DIVIS
28 BENCH-
BLAPL- COURT giier
3/2024|19.12.2024 [ J00) 50,5, (AMLAN SHAKTI PAUL NO. Do a_1p_ [BAIL-2
10
18
4/2024(19.12.2024 WP (C) - B. K. SINGH (COURT |Order




30645/2024 NO. Dtd.
10 2024-12-
17
—— COURT giier
35/2024(19.12.2024 6191/2024 K DAS NO. 2024-12-
10
18
Order WRIT
COURT
WP (C) - Dtd. BRANCH
36/2024119.12.2024 31158/2024 K. SINGH Tg- 2024-12— | (DIVIS
17 BENCH-
I COURT giier
7/2024119.12.2024 12572/2024 |F K MOHANTY NO. s 4_1p- [BAIL-2
10
18
Order WRIT
COURT
WP (C) - Dtd. BRANCH
38/2024(19.12.2024 31381/2024 GUPTA Tg- 2024-12- | (DIVIS
17 BENCH-
N COURT giger
39/2024119.12.2024 10643/2024 M K MOHANTY NO. 2024-12—
10
18
Order WRIT
COURT
WP (C) - Dtd. BRANCH
)0/2024(19.12.2024 20698/2024 PATTJOSHI Tg- 2024-12— |(DIVIS
17 BENCH-
ap(C) COURT gijer
)1/2024119.12.2024 30496/2024 PATTJOSHI NO. 2024-12-
10
17
Order
COURT
WP (C) - Dtd. WRIT
)2/2024119.12.2024 30535/2024 PATTJOSHI Tg- 2024-12- |BRANCH
17
Order WRIT
COURT
WP (C) - Dtd. BRANCH
)3/2024(19.12.2024 31465/2024 PATTJOSHI Tg- 2024-12- | (DIVIS
17 BENCH-
— COURT giier
4/2024119.12.2024 o015 5004 K MOHANTY NO. [ 5 4_1p- [BAIL-1
10
17
b (C) - COURT giier
)5/202419.12.2024 31476/2024 PATTJOSHI NO. 2024-12-
10
17
b (C) COURT giier
)7/2024119.12.2024 27811/2024 N. MUDULI NO. 202412
10
17
b (C) - COURT giier
)8/2024119.12.2024 29896/2024 K. ROUT Tg- 2024-12—

05




COURT

Order

WP (C) - Dtd.
)9/2024(19.12.2024 30266/2024 N. K. ROUT NO. 2024-12—
10
05
B (C) COURT giger
0/2024119.12.2024 | j055 500, N K. ROUT NO. o io1o-
10
05
B (C) - COURT giier
)1/2024(19.12.2024 20645/2024 B. BARIK NO. 2024-12-
10
12
Order
COURT
WP (C) - Dtd. WRIT
)2/2024119.12.2024 31042/2024 S. P. SAHOO NO. 2024-12- |BRANCH
10
17
Order
COURT
WP (C) - Dtd. WRIT
)3/2024119.12.2024 31050/2024 S. C. MEKAP I:\ng 2024-12- |BRANCH
17
Order
COURT
WP (C) - Dtd. WRIT
)4/2024119.12.2024 31220/2024 S. DASH NO. 2024-12- |BRANCH
10
17
p(C) COURT giger
)6/2024(19.12.2024 31398/2024 P. BEHERA NO. 2024-12—
10
17
Order
COURT
WP (C) - Dtd. WRIT
)7/2024119.12.2024 31418/2024 J. SAHOO Tg- 2024-12- |BRANCH
16
b (C) COURT giier
)8/202419.12.2024 28921/2024 B+ R+ SETH NO. 2024-12—
10
03
b (C) - COURT gijer
)9/2024(19.12.2024 20159/2024 A .SUNDARAY NO. 2024-09—
10
12
Order
WP (C) - COURT |Dtd. WRIT
0/2024(19.12.2024 29705/2024 A. K. MISHRA NO. 6 .2025-01- |BRANCH
07
Order WRIT
WP (C) - COURT |Dtd. BRANCH
1/2024(19.12.2024 29729/2024 T+ BARIK NO. 6 |2024-12- |(DIVIS
05 BENCH-
Order
CRLREV- COURT |Dtd. CRIMIN
2/2024(19.12.2024 336/2024 R. K. DEHURY NO. 6 2024-12- |[REVISI
16
Order
WP (C) - COURT WRIT
3/2024119.12.2024  |,0,700,, [G-ROUT NO. ¢ Ptd- BRANCH

2024-12-




03

Order
WP (C) - COURT |Dtd. WRIT
4/2024119.12.2024 |1 45 /5004 |G-ROUT NO. 6 |2024-12- [BRANCH
03
Order
5/2024/19.12.2024 gg;g;;2024 JYOTI RANJAN SAHOO ;gURg 2824_12_
17
Order
6/2024119.12.2024 25222;2024 R K MOHAPATRA ;gURi 2825_01_
22
Order
WP (C) - COURT |Dtd.
7/2024(19.12.2024 30,000, [T K NAYAK 1o, 1 |2025-01~
22
Order
WP (C) - COURT |Dtd. WRIT
8/2024119.12.2024 |37 506 /9004 T K NAYAK NO. 1|2025-01- |BRANCH
30
Order
WP (C) - COURT |Dtd. WRIT
9/2024119.12.2024 |31 506 /9004 T K NAYAK NO. 1|2025-01- |BRANCH
30
Order
WP (C) - COURT |Dtd.
)
0/2024(19.12.2024 | Joo.0 0o, [H B JENA 90, 1 l2025-01-
21
Order
WP (C) - COURT |Dtd. WRIT
)
'1/2024119.12.2024 |5 5956/9024 H B JENA NO. 1 |2025-01- [BRANCH
21
Order
MATA- COURT |Dtd. FIRST
)
2/2024119.12.2024 | o0 n0,, [P DAS NO. 1 |2024-12- |APPEAL
17
Order
ITA- COURT |Dtd. CIVIL
)
3/202419.12.2024 |00, T K NAYAK 5. 1l2024-12- |REVIST
18
Order WRIT
WP (C) - COURT |Dtd. BRANCH
)
4/2024119.12.2024 |35, 09 /5003 (¢ SAHOO NO. 1 |2024-12- |(DIVIS
16 BENCH-
Order
MATA- COURT |Dtd. FIRST
)
5/2024119.12.2024 41/2023 D NAYAK NO. 1 12024-12- |APPEAL
18
Order
6/2024119.12.2024 ?2??53;024 ANITA SAHOO ;gURf 2824—12—
17
CRLMC- COURT |Order
)
7/202419.12.2024 |00 "0 o, |S. CHOUDHURY . Iptq.




15 2025-02-
04
CRLREV- COURT giier
, :
8/202419.12.2024  |J007° 00, |SUVENDU BARIK NO. 2 | con o
OLD
18
ABLAPL- COURT giger
) ° —
9/202419.12.2024 (77795 /50, |SRINIBASH MOHANTY NO. 2| o0 oo [BAIL-2
OLD
01
CRLREV- COURT giier
0/202419.12.2024  |J770 00 |SUVENDU BARIK NO. 2 | con o
OLD
18
WPC (OAC) - COURT gijer
1/2024(19.12.2024 |10t [P K JENA NO. 2| 0. ., |OA Bra
OLD
18
WPC (OAC) - COURT giger
2/202419.12.2024 |7, 70 00 o S K MISHRA NO. | ooi i, |OB Bra
25
30
Order
COURT
WP (C) - Dtd. WRIT
3/2024(19.12.2024 o7/ o 0,5 [B.K. SWAIN NO. | ioa-12- |BRANCH
25
03
Order
COURT
WP (C) - Dtd. WRIT
4/2024(19.12.2024 | (,q /50,5 [B-K. SWAIN NO.  |[Joon-10- |BRANCH
25
03
CRLMC- COURT gijer
5/2024(19.12.2024 |1, 00 o, |S. CHOUDHURY NO. | ai1o-
25
17
WP (C) - COURT giier
6/2024(19.12.2024 |37 00 o, |G C BARIK NO. | ooai1o-
25
18
ABLAPL- COURT gijer
7/2024119.12.2024 1540 /5004 S+ K- BHANJADEO NO. o a1o-
25
16
WP (C) - COURT giier
8/2024(19.12.2024 |70 0, [BALARAM SINGH NO. | 0oa-09-
25
12
WP (C) - COURT gijer
9/2024119.12.2024 0455 /5o, MANOJ KUMAR PANI NO. oo a 1o
25
16
ABLAPL- COURT giier
10/2024(19.12.2024 |, 0", |JADUNATH PRADHAN NO. | o5 1p. [BAIL-1
25
16
1/2024[19.12.2024 |ABLAPL-  |SANTOSH KUMAR MAHANTY (COURT |Order




14238/2024 NO.  |Dtd.
25 2024-12-
16
ABLAPL- COURT giier
16/2024|19.12.2024 14359 /2024 |[PEBASIS SRHOO NO. | ooa_1p |BAIL-2
25
17
CRLREV- COURT giger
17/2024|19.12.2024 723/2024 |SRNJAYA KU SAHU NO. 2 |0 1o
OLD
18
Order
COURT
CRLMC- Dtd. CRIMIN
19/2024|19.12.2024 72472024 |F K MOHANTY NO. 5025-02— MISC
15
10
Order
COURT
_ CRLMC- Dtd. CRIMIN
0/2024119.12.2024 | 310, /5,4 P K MOHANTY NO. | 0o5_02- |MIsC
12
10
Order
COURT
, CRLA- Dtd. CRIMIN
1/2024119.12.2024 |07, 0, |S K BISWAL NO.  |0095-12- |APPEAL
12
31
Order
COURT
_ WP (C) - Dtd. WRIT
2/2024119.12.2024 |05 0 5014 B K MISHRA Tg. 2024-12- |BRANCH
18
Order
COURT
, WP (C) - Dtd. WRIT
3/2024119.12.2024 |10 55 50,3 N ROUT NO. | i 2a-12- |BRANCH
12
18
Order
_ CRLA- COURT |Dtd. CRIMIN
4/2024119.12.2024 115 5515 |S- BARIK NO. 5(9999-12- |APPEAL
31
ABLAPL- COURT giier
5/2024119.12.2024 |00 5,3 P K MOHANTY NO. S 5 5_17. |[BAIL-2
12
20
Order
_ BLAPL- COURT |Dtd.
6/2024119.12.2024 1) gcg /50,3 M DAS NO. 8 |2025-01- [BAIL-2
28
Order
, ABLAPL- COURT |Dtd.
7/2024119.12.2024 [ 0005 0,, (A P OSAHOO NO. 8 |2024-12-
17
Order
_ ABLAPL- COURT |Dtd.
8/2024|19.12.2024 143582024 1 K PANDA NO. 8 12024-12-
17
Order
_ BLAPL- COURT |Dtd.
9/2024|19.12.2024 12214/2024 C K ROUT NO. 8 12024-12-

18




Order

) BLAPL- COURT Dtd.
0/202419.12.2024 |71/ o05q,, B DAS NO. 8 |2024-12-
06
Order
) ABLAPL- COURT Dtd.
1/2024(19.12.2024 (1,50, ", [P K MISHRA No. 8 |2024-12-
17
Order
) ABLAPL- COURT |Dtd.
2/2024119.12.2024 14366/2024 SANGRAM K. MOHARANA NO. 8 |2024-12-
17
Order
COURT
) WP (C) — Dtd. WRIT
3/202419.12.2024 |35 20" 0o M R SAHOO NO. 2 |0 o |spancH
OLD
05
Order
4/2024(19.12.2024  |[PBLAPL- J P KAR EgURg ptd.
’ e 14362/2024 " 2024-12-
OLD
17
Order
COURT
) WP (C) = Dtd. WRIT
5/202419.12.2024 [, /25" 0o [M R SAHOO NO. 2 | o0 o |spancH
OLD
12
ABLAPL- COURT giger
6/2024119.12.2024 8562/2022 A K ROUT NO. 2 2022-07— BAIL-1
OLD
29
b (C) - COURT gijer
7/202419.12.2024  |37,°0 o, [P CH DAS NO. A 1o-
25
23
— COURT giier
8/2024119.12.2024 |1\ 000, ANTTA SAHOO NO. o 00a-1o-
25
18
Order
) CRLA- COURT |Dtd. CRIMIN
9/2024119.12.2024 |20 |A K BEHERA NO. 7 12025-04- | APPEAL
24
Order
BLAPL- COURT Dtd.
7
1/2024119.12.2024 9560/2024 B.B.MALLICK NO. 7 |2024-12-
18
Order
BLAPL- COURT Dtd.
7
3/2024(19.12.2024  [g0o o, [B.B.MALLICK No. 7 |2024-12-
18
Order
BLAPL- COURT |Dtd.
7
5/2024119.12.2024 9688/2024 B.B.MALLICK NO. 7 |2024-12-
18
Order
BLAPL- COURT
7
6/2024119.12.2024 9568/2024 J.P.KAR NO. 7 Dtd.

2024-12-




18

Order
BLAPL- COURT Dtd.
i
8/2024119.12.2024 12218/2024 P.K.MOHANTY NO. 7 |2024-12-
18
Order
ABLAPL- COURT |Dtd.
i
9/2024119.12.2024 14445/2024 R.K.MOHANTY NO. 7 2024-12-
18
Order
ABLAPL- COURT |Dtd.
1/2024119.12.2024 /0504, , D-K.MALLICK NO. 7 |2024-12- [BAIL-1
13
Order
BLAPL- COURT Dtd.
32/2024119.12.2024 10433/2024 S.DAS NO. 7 2024-12-
18
Order
CRLMC- COURT Dtd.
33/2024119.12.2024 4745/2024 R. DAS NO. 7 |2024-12-
18
Order
WP (C) = COURT |Dtd. WRIT
34/2024119.12.2024 16949/2020 N MALLICK NO. 7 12024-12- |BRANCH
18
Order
ABLAPL- COURT Dtd.
5/2024/19.12.2024 1000 ), , HIMANSHU KUMR BHOL NO. 5 12024-12-
17
Order
ABLAPL- COURT Dtd.
36/2024119.12.2024 14288/2024 A. K. MOHANTY NO. 5 |2024-12- BATIL-1
17
Order
ABLAPL- COURT Dtd.
37/2024119.12.2024 14360/2024 AMLAN SHAKTI PAUL NO. 5 |2024-12- BAIL-2
17
Order
ABLAPL- COURT Dtd.
38/2024119.12.2024 14367/2024 M. R. DAS NO. 5 2024-12-
17
Order
ABLAPL- COURT Dtd.
39/2024119.12.2024 14285/2024 ASUTOSH TRIPATHY NO. 5 12024-12-
17
Order
ABLAPL- COURT |Dtd.
0/2024119.12.2024 |11 /04 /5004 |U-P-BAG NO. 5 |2024-1p- [BAIL-2
17
Order
ABLAPL- COURT |Dtd.
)1/2024119.12.2024 14298/2024 JADUNATH PRADHAN NO. 5 |2024-12-
17
ABLAPL- COURT |Order
) . . .
2/2024119.12.2024 14306/2024 P.BEHERA NO. 5 |Dtd.




2024-12-
17
Order
ABLAPL- COURT Dtd.
3/2024119.12.2024 |7 /0 0505, B-P. TUNGA NO. 5 |2024-12-
17
Order
ABLAPL- COURT Dtd.
)4/2024119.12.2024 142942024 B-P-TUNGA NO. 5 |2024-12-
17
Order
ABLAPL- COURT Dtd.
5/2024119.12.2024 [ 00575, 4 [JAYAKRISHNA MOHAPATRA NO. 5 |2024-1p- |BRIL-2
17
Order
ABLAPL- COURT Dtd.
6/2024119.12.2024 [ Jo o 0o, [RWK.MALLICK No. 5 |2024-12-
17
Order
ABLAPL- COURT Dtd.
7/2024119.12.2024 [0, 50,, B B ROUT NO. 5 |2024-12-
17
Order
ABLAPL- COURT Dtd.
8/2024119.12.2024 |10 50, , A-K.JATI NO. 5 |2024-12-
17
Order
ABLAPL- COURT Dtd.
9/2024119.12.2024 | 050750,, R B MISHRA NO. 5 |2024-1p- |BRIL=2
17
Order
ABLAPL- COURT Dtd.
0/2024119.12.2024 |/ /0 00 50,, B B ROUT NO. 5 |2024-12- [BAIL-1
17
Order
ABLAPL- COURT Dtd.
1/2024119.12.2024 |10 505, P-K.BARIK NO. 5 |2024-1p- |BRIL=2
17
Order
ABLAPL- COURT Dtd.
2/2024119.12.2024 |1 /5935,5004 R R NAYAK NO. 5 |2024-12-
17
Order
ABLAPL- COURT Dtd.
3/2024119.12.2024 [0 o, D SWATN No. 5 |2024-12-
17
Order
BLAPL- COURT Dtd.
4/2024119.12.2024 |11 68 /5004 R C MOHARANA NO. 5 |2024-12- [BAIL-1
18
ABLAPL- COURT giier
5/2024119.12.2024 [0 505, R-K.BARIK NO. 2 0056-12-
OLD
31
6/2024(19.12.2024  |BLAPL- 'BALARAM SINGH (COURT |Order BAIL-1




10199/2024 NO. 2 |Dtd.
OLD 2024-12-
18
ABLAPL- COURT giger
)7/2024(19.12.2024 14357/2024 A.K.MOHANTY NO. 2 2094-12— BAIL-2
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
)8/2024119.12.2024 31104/2024 BALARAM SINGH NO. 2 5024-12- |BRANCH
OLD
18
ABLAPL- COURT giger
)9/2024|19.12.2024 14296/2024 |K-MOHANTY NO. 2 ) o4 1,_ [BAIL-1
OLD
17
e ) - COURT giier
0/2024119.12.2024 31559/2024 BALARAM SINGH NO. 2 2024-12-
OLD
18
Order
COURT
WP (C) - Dtd. WRIT
1/2024119.12.2024 31664/2024 BALARAM SINGH NO. 2 2024-12- |BRANCH
OLD
18
ABLAPL- COURY giier
2/2024119.12.2024 14280/2024 P.PARIDA NO. 2 5024-12—
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
3/2024(19.12.2024 31675/2024 BALARAM SINGH NO. 2 2024-12- |BRANCH
OLD
18
Order
COURT
WP (C) - Dtd. WRIT
4/2024119.12.2024 31810/2024 BALARAM SINGH NO. 2 0024-12- |BRANCH
OLD
18
ABLAPL- COURY gijer
5/20241(19.12.2024 14281/2024 P.PARIDA NO. 2 2024-12- BAIL-1
OLD
17
Order
COURT
WP (C) - Dtd. WRIT
6/2024119.12.2024 31088/2024 BALARAM SINGH NO. 2 2024-12— | BRANCH
OLD
18
e ) - COURT giier
7/2024119.12.2024 31139/2024 P.N. NAYAK NO. 2 2024-12-
OLD
11
e o) - COURT giier
8/2024(19.12.2024 31555/2024 BALARAM SINGH NO. 2 2024-12—
OLD
18
Order
COURT
WP (C) - Dtd. WRIT
9/20241(19.12.2024 30897/2024 [P+ N+ NAYAK gfb 2 15024-12— |BRANCH

11




Order

ABLAPL- COURT Dtd.
)
0/2024119.12.2024 11337/2024 T.R.DAS NO. 5 19999-12—
31
Order
WP (C) - COURT Dtd.
)
1/2024119.12.2024 28694/2024 B. K. SAHOO NO. 5 12024-12-
16
Order
BLAPL- COURT |Dtd.
) —_
3/2024119.12.2024 9984 /2024 G SAHOO NO. 5 12024-12- BAIL-1
13
Order
WP (C) - COURT Dtd.
)
4/2024119.12.2024 31958/2024 P PANDA NO. 5 12024-12-
18
Order
WP (C) - COURT Dtd.
)
5/2024119.12.2024 29175/2024 B. K. PANDA NO. 5 |2024-12-
17
Order
CRLREV- COURT |1 4.
7/2024119.12.2024 716/2024 J LENKA NO. 2 9999-12—
OLD
31
ABLAPL- COURT giger
9/2024119.12.2024 14302/2024 P.K.BARIK NO. 2 999§_12_ BAIL-2
OLD
31
Order
ABLAPL- COURT Dtd.
30/2024119.12.2024 14303/2024 P.K.BARIK NO. 2 2024-12—
OLD
17
ABLAPL- COURT giier
31/2024119.12.2024 14304/2024 P.K.BARIK NO. 2 9995_12_ BAIL-2
OLD
31
Order
ABLAPL- COURT Dtd.
32/2024119.12.2024 11403/2024 P.K.BARIK NO. 2 2024-12—
OLD
17
ABLAPL- COURT gijer
3/2024119.12.2024 [ 0000, , P-K-SINGH NO. 2 | 054 1,_ [BAIL-2
OLD
17
ABLAPL- COURT giier
34/2024119.12.2024 14283/2024 M.N.MOHANTY NO. 2 999§—12—
OLD 31
BLAPL- COURT giier
36/2024119.12.2024 12565/2024 RAHUL SETHI NO. 2 2024_12_
OLD
18
WP (C) - COURT Order
37/2024119.12.2024 29370/2024 K. K. NATH NO. Dtd.
16 2025-01-




13

B (C) COURT giger
8/2024(19.12.2024 20034 /2004 K+ K. NATH NO. 2025-01—
16
20
B (C) - COURT giier
9/2024(19.12.2024 27267/2024 |R- R- DAS NO. 2025-01—
10
20
b (C) - COURT giier
10/2024/19.12.2024 31203/2024 M- K. MOHANTY NO. 2025-01—
10
27
Order
COURT
WP (C) - Dtd. WRIT
11/2024(19.12.2024 31083/2024 B. K. PARDHI Tg- 2024-12- |[BRANCH
17
— COURT giier
12/2024119.12.2024 347972024 A.P. SAHOO NO. 2024-12~-
10
18
Order WRIT
COURT
WP (C) - Dtd. BRANCH
13/2024/19.12.2024 31708/2024 T+ BAG Tg- 2025-01- | (DIVIS
10 BENCH-
Order
COURT
WP (C) - Dtd. WRIT
14/2024119.12.2024 31857/2024 S. K. MOHANTY Tg- 2024-12- |BRANCH
18
Order WRIT
COURT
WP (C) - Dtd. BRANCH
15/2024(19.12.2024 31607/2024 |- BARIK Tg- 2025-01- |(DIVIS
29 BENCH-
b (C) COURT giier
16/2024/19.12.2024 31533/2024 |B+ MOHANTY NO. 202412
10
18
b (C) - COURT gijer
17/2024119.12.2024 28342 /2024 R+ K. SAHOO NO. 2024-12-
10
18
court |Order
18/202419.12.2024 | REEAM- B. DAS No. |Ptd-
e 238/2024 : : 2024-12-
10
18
b (C) - COURT giier
19/2024(19.12.2024 30696/2024 S+ K- NAYAK NO. 2025-01-
10
07
Order
0/202419.12.2024  BBDAPL™ o <ML ;gURg btd.
e 14351/2024 . 2024-12-
OLD
17
, ABLAPL- COURT |Order
,1/2024/19.12.2024 14354/2024 M NAYAK NO. 2 IDt4.




OLD |2024-12-
17
Order
. WP (C) - COURT |Dtd.
2/2024(19.12.2024 30770/2024 R+ K- BARIK NO. 1 12025-01-
22
— COURT giger
,3/2024/19.12.2024 1000,2024 M- K. MOHANTY NO. 599912
15
31
Order WRIT
COURT
. WP (C) - Dtd. BRANCH
4/2024(19.12.2024 30004/2024 A. K. PANDA Tg- 2024-12- |(DIVIS
18 BENCH-
CRLMC- COURT gijer
5/2024119.12.2024 39005054 [R- K. JATI NO. 9999-12—
15
31
— COURT giger
6/2024(19.12.2024 4474,2024 |- BEHERA NO. 202501
15
31
Order
COURT
, CRLMC- Dtd. CRIMIN
7/2024119.12.2024 3538,2024 M+ R- BARIK NO. 2025-02- |MISC
15
06
b (C) COURT giier
8/2024119.12.2024 |0 05 o0, [B- DAS NO.  1ho04-10-
15
18
b (C) - COURT gijer
,9/2024(19.12.2024 24497 /2024 P+ K- JENA NO. 0024-12-
15
17
ap(C) COURT gijer
50/2024(19.12.2024 27691 /2004 B+ K- SINGH NO. 0024-11-
15
19
b (C) COURT giier
51/2024/19.12.2024 27459/2024 M- R PATI NO. 2024-12—
15
17
b (C) - COURT giier
2/2024(19.12.2024 27459/2004 M+ R PATI NO. 5024-12-
15
17
RVIWPET- COURT giier
54/2024/19.12.2024 240/2024 M- D. BISWAL NO. 2025-02-
23
07
b (C) - COURT giier
5/2024119.12.2024 |37 355 /50,4 [H- K. MOHANTA NO.  1hg04-10-
23
17
6/2024(19.12.2024  |WP(C) - A. K. ROUT (COURT |Order WRIT




31763/2024 NO. Dtd. BRANCH
23 2024-12-
17
CMP- COURT giier
57/2024119.12.2024 1262/2024 M. NAIK NO. 2025-02—
20
13
b (C) COURT giger
58/2024119.12.2024 27807/2024 M. R. SAHOO NO. 2025-01—
10
21
B (C) - COURT giier
59/2024119.12.2024 28818/2024 C. R. NAYAK NO. 2094-12—
10
17
B (C) - COURT giier
| .
0/2024|19.12.2024 28873/2024 P SRMAL NO. 2024-12-
10
17
N COURT giger
| .
1/2024|19.12.2024 8474/2024 |SUVENDU BARIK NO. 2024-12—
10
18
Order
COURT
WP (C) - Dtd. WRIT
i
2/202419.12.2024 30673/2024 A. K. BISWAL Tg- 2024-12- |BRANCH
17
Order WRIT
COURT
WP (C) - Dtd. BRANCH
/
3/2024119.12.2024 |, 605 /5004 S+ S- JENA Tg- 2025-01- | (DIVIS
07 BENCH-
b (C) COURT giier
| .
4/2024119.12.2024 20086/2024 C. R. NAYAK NO. 2025-01-
10
28
b (C) - COURT gijer
| .
5/2024(19.12.2024 28592/2024 C. R. NAYAK NO. 5025-01
10
28
b (C) COURT giier
| .
6/2024119.12.2024 24520/2024 B+ K- JENA NO. 2024-12-
10
17
b (C) - COURT giier
| .
7/20241(19.12.2024 24286/2024 C* R+ NAYAK NO. 2025-01-
25
28
b (C) COURT giier
| .
8/202419.12.2024 31442/2024 K.N.SAHOO NO. 2024-12—
25
18
Order
COURT
WP (C) - Dtd. WRIT
i
9/2024/19.12.2024 20669,/2024 P+ E- DASH gg- 2024-12—- |[BRANCH

18




COURT

Order

WP (C) - Dtd. WRIT
30/2024(19.12.2024 29690/2024 S. R. SUBUDHI gg. 2024-12— |BRANCH
18
Order
WP (C) - COURT |Dtd.
31/2024119.12.2024 26358/2024 M. R. MALLA NO. 5 |2025-01-
27
Order
WP (C) - COURT |Dtd. WRIT
32/2024119.12.2024 20667/2024 B. K. MOHARANA NO. 5 |2024-12— |BRANCH
18
WP (C) - COURT giger
33/2024(19.12.2024 31105/2024 M. NAYAK NO. 2025-01—
10
27
Order
4/2024 |19.12.2024  [PBLAPL- T R DAS EgURT ptd.
e 14377/2024 : 2024-12-
10
18
ABLAPL- COURT gijer
35/2024119.12.2024 14375 /2024 T R DAS NO. 2 596912 BAIL-2
OLD
31
BLAPL- COURT giger
36/2024(19.12.2024 1154772024 GYANA RANJAN DHAL NO. 2 2024-19-
OLD
17
Order
37/2024119.12.2024 W (C) - DHANESWAR BARIK ggURT btd. WRIT
e 31818/2024 23' 2024-12- |BRANCH
19
ACA- COURT giier MISC.
38/2024(19.12.2024 278/2021 M.SWAIN NO. 2094-12— APPEAL
23 SEC.
12
Order
COURT
CRLMC- Dtd. CRIMIN
30/2024(19.12.2024 797/2024 B. SAHOO NO. 2024-12— |wTsC
23
12
BLAPL- COURT giier
)0/2024(19.12.2024 8821/2024 PK MOHANTY NO. 2024-19- BAIL-2
23
18
BLAPL- COURT giier
)1/2024119.12.2024 8665/2024 JR BISWAL NO. 202412~ BAIL-1
23
18
N COURT gijer MISC.
)2/2024119.12.2024 325/2013 A.K. MANTRY NO. 2024-15- |RPPEAL
23 SEC.
13
BLAPL— COURT |Order
)3/2024(19.12.2024 83812024 M BEHERA NO. Dtd. BAIL-1
23 2024-12-




18

WP (C) — COURT giier
)4/2024119.12.2024 27702/2024 J. P. KAR C.0. NO. 2025-01 -
10
21
BLAPL- COURT giier
)6/2024|19.12.2024 9324/2024 |C- R- KAR C.0. NO. i sa-10-
10
29
Order
)7/2024119.12.2024 W (C) - MANOJ KUMAR PANI Cc.0 EgURT ptd. WRIT
e 32044/2024 U 10' 2024-12- |BRANCH
19
Order
WP (C) = Dtd. WRIT
)3/2024119.12.2024 8099/2024 MANOJ KUMAR RANA GENERAL 2024-04- |[BRANCH
08
Order
WP (C) - Dtd. WRIT
)4/2024119.12.2024 2629/2020 MANOJ KUMAR RANA GENERAL 2020-02- |BRANCH
04
Order
WPC (OAC) — Dtd.
)5/2024119.12.2024 610/2015 MANOJ KUMAR RANA GENERAL 2022-05- OA Bra
06
Order
WPC (OAC) - Dtd.
)6/2024119.12.2024 611/2015 MANOJ KUMAR RANA GENERAL 2022-05- OA Bra
06
Order
WP (C) - Dtd. WRIT
)7/2024119.12.2024 2755/2022 MANOJ KUMAR RANA GENERAL 2024-05- |[BRANCH
30
Order
WP (C) - Dtd. WRIT
2/2024119.12.2024 36820/2021 PANCHANANA GOUDA GENERAL 2024-11- [BRANCH
27
Judgement [WRIT
WP (C) - Dtd. BRANCH
)
5/2024119.12.2024 14746/2018 HARAPRASAD PANDA GENERAL 2020-04— (DIVIS
29 BENCH)
Order
WP (C) — Dtd. WRIT
)
7/2024119.12.2024 20270/2012 LAXMIKANTA TRIPATHY GENERAL 2024-08- |BRANCH
16
Order
) BLAPL- Dtd.
3/2024119.12.2024 | Vo0 5, , [PINESH NAG GENERAL 2024-12— [BAIL-2
18
Order
ABLAPL- Dtd.
38/2024119.12.2024 13247/2023 HIMANSU SEKHAR LENKA GENERAL 2024-12— BAIL-2
17
WP (C) - Order WRIT
)9/2024119.12.2024 5258/2022 MANOJ KUMAR RANA GENERAL Dtd. BRANCH




2022-03-
03
Order
BLAPL- Dtd.
7/202419.12.2024 | o000 MANAS RANJAN PATRA GENERAL 20419
18
Order
BLAPL- Dtd.
8/202419.12.2024 |00 0 o,, [MANAS RANJAN PATRA GENERAL 2024-12- |BAIL=2
18
Order
. BLAPL- Dtd.
2/2024(19.12.2024 |70 |SOUMYAKANTA TRIPATHY GENERAL 2024-10 |BAIL-1
04
Order
, WP (C) - Dtd. WRIT
4/202419.12.2024 |5, 07 o0, [MANOJ KUMAR RANA GENERAL 2024-05— |BRANCH
30
Order
6/2024(19.12.2024 | “oE- JATINDRA KUMAR MOHAPATRA GENERAL btd.
’ o 1368/2024 2024-12-
18
Order
. RSA- Dtd. SECOND
1/202419.12.2024 |77 -, [MANOJ KUMAR RANA GENERAL 5024-12— |APPEAL
18
Order
, BLAPL- Dtd.
5/2024(19.12.2024 |00 ) 00, [KUNAL SUNYANI GENERAL 2024-12- |BAIL=2
16
Order
ABLAPL- Dtd.
5/2024(19.12.2024  [g'"" -, [BIDYADHAR PANDA GENERAL 02411~
30
Order
WPC (OAC) - Dtd.
9/202419.12.2024  |,50 L. MANOJ KUMAR RANA GENERAL 2029-05_ |OA Bra
09
Order
WPC (OAC) - Dtd.
3/2024|19.12.2024 |, oo 0" [MANOJ KUMAR RANA GENERAL 2055_05 |OR Bra
06
Order
WP (C) - Dtd. WRIT
)
0/202419.12.2024 |7 00" o, MANOJ KUMAR RANA GENERAL 5055-05— |BRANCH
13
Order
WP (C) - Dtd. WRIT
)
6/2024|19.12.2024 3020 o 0o, [MANOJA KUMAR KHUNTIA GENERAL 2024-12— |BRANCH
18
Order
CRLMC- Dtd.
)
8/2024(19.12.2024 |, 00c70,,  MANORANJAN NAYAK GENERAL 202419
18
9/2024(19.12.2024 |ABLAPL-  |AKSHYA KUMAR MOHANTY GENERAL | lOrder BAIL-1




11741/2024 Dtd.
2024-12-
18
Order
ABLAPL- Dtd.
30/2024119.12.2024 14450/2024 RAJENDRA NARAYAN ROUT GENERAL 2024-12- BAIL-2
18
Order
BLAPL- Dtd.
31/2024119.12.2024 11663/2024 GURUPRASAD BEHERA GENERAL 2024-12-
17
Order
BLAPL- Dtd.
32/2024119.12.2024 11960/2024 BAISHNAB CHARAN PATRA GENERAL 2024-12-
18
Order
WPC (OAC) — Dtd.
33/2024119.12.2024 616/2015 MANOJ KUMAR RANA GENERAL 2022-05- OA Bra
06
Order
BLAPL- Dtd.
34/2024119.12.2024 8762/2024 SURYAKANTA PALAI GENERAL 2024-12-
18
Order
WP (C) - Dtd. WRIT
35/2024(19.12.2024 31510/2024 MANAS PATI GENERAL 2024-12- |BRANCH
18
Order
WP (C) - Dtd. WRIT
36/2024119.12.2024 30707/2024 SAROJ KUMAR MISHRA GENERAL 2024-12- |BRANCH
18
Order
WP (C) - Dtd. WRIT
38/2024119.12.2024 30553/2024 SAROJ KUMAR MISHRA GENERAL 2024-12- |BRANCH
18
Order
CRLREV- Dtd. CRIMIN
10/2024119.12.2024 135/2024 KUMAR KASHYAP GENERAL 2024-12- |REVISI
18
MACA— Entire
12/2024119.12.2024 1212/2024 HIRARAM BHOI GENERAL Document
Order
WPC (OAC) - Dtd.
15/2024119.12.2024 483/2015 MANOJ KUMAR RANA GENERAL 2023-03— OA Bra
27
Order
BLAPL- Dtd.
)6/2024119.12.2024 10054/2024 SOUMYAKANT MOHANTY GENERAL 2024-12-
17
BLAPL- Entire
)5/2024119.12.2024 10054/2024 SOUMYAKANT MOHANTY GENERAL Brief
Order
CRLREV- Dtd.
12/2024119.12.2024 723/2024 MOHAMMAD MUSTAQ ANSARI GENERAL 2024-12-

18




Order

WP (C) — Dtd. WRIT
13/2024119.12.2024 32222/2023 GOPINATH BARIK AC GENERAL 2023-10- |BRANCH
05
Order
14/2024|19.12.2024 3585,201g MANOJ KUMAR RANA GENERAL 2018-04-
13
Order
WP (C) - Dtd. WRIT
15/2024119.12.2024 8085/2019 MANOJ KUMAR RANA GENERAL 2024-12- |BRANCH
11
Order
WP (C) — Dtd. WRIT
18/2024119.12.2024 2365/2012 MANOJ KUMAR RANA GENERAL 2023-11- |BRANCH
20
Order
i
0/2024119.12.2024 31694/2024 DEBIDUTTA MOHAPATRA GENERAL 2024-12~-
18
Order
Dtd. WRIT
, _
7/2024119.12.2024 WA-44/2022 [MANOJ KUMAR RANA GENERAL 2023-03- |APPEAL
13
Order
WA- Dtd. WRIT
30/2024119.12.2024 1195/2022 MANOJ KUMAR RANA GENERAL 2023-04- |APPEAL
06
Order
BLAPL- Dtd.
| _
2/2024119.12.2024 10591/2024 UMA SHANKAR PATEL GENERAL 2024-12- BAIL-1
18
MATA- L. FIRST
)
6/2024119.12.2024 73/2017 LAXMIPRIYA JENA GENERAL Petition APPEAL
Order
ABLAPL- Dtd.
| _
8/2024119.12.2024 14255/2024 KHUSBU PANIGRAHI GENERAL 2024-12— BAIL-2
17
WP (C) - WRIT
)8/2024(19.12.2024 95746/2020 P C DASH GENERAL BRANCH
WP (C) — WRIT
)9/2024119.12.2024 21910/2016 S C MALLICK GENERAL BRANCH
0/202419.12.2024 |"E(C)- J K TRIPATHY GENERAL
‘ 26690/2024
WP (C) -
3/2024119.12.2024 22936/2016 D P DASH GENERAL
WP (C) - WRIT
4/2024119.12.2024 3295/2022 G CHOUDHURY GENERAL BRANCH
5/2024(19.12.2024 |CREREV™ 1o Navak GENERAL

613/2024




CRLMC-

6/2024|19.12.2024 |07, o, |J R BEHERA GENERAL

7/202419.12.2024 ?i?gi;2024 S PARIDA GENERAL

8/202419.12.2024 ?5253;2024 S PARIDA GENERAL

9/202419.12.2024 ?5253;2024 S PARIDA GENERAL

0/2024/19.12.2024 2332515 T DAS GENERAL iEEEAL

SEC.

1/2024/19.12.2024 ggég>5019 C K SWAIN GENERAL giiECH
2/2024/19.12.2024 ggéfi;2015 A SUNDARAY GENERAL giiECH
3/2024(19.12.2024 ggc()?l;zow A SUNDARAY GENERAL gizﬁﬁw
4/2024/19.12.2024 ggég;;2015 A SUNDARAY GENERAL giiECH
6/2024(19.12.2024 225535024 G K ROUT GENERAL

3/2024/19.12.2024 ?282535023 D P DASH GENERAL BAIL-2
5/2024 (19.12.2024 ?23253;023 D P DASH GENERAL BAIL-2
8/2024 (19.12.2024 22]‘39(%;2015 A SUNDARAY GENERAL EEZECH
9/2024 119.12.2024 ?gég;;2016 A SUNDARAY GENERAL giiECH
10/2024(19.12.2024 ?52(2)1;2016 A SUNDARAY GENERAL EEZECH
2/202419.12.2024 g§é§>;016 A SUNDARAY GENERAL giiECH
14/2024(19.12.2024 ggé?;616 A SUNDARAY GENERAL EEiECH
17/202419.12.2024 ?§é32616 S K NANDA GENERAL gEiECH
19/2024(19.12.2024 g§é§>5016 S K NANDA GENERAL EEiECH
1/2024(19.12.2024 ¥5;S>;022 AKHAND GENERAL EEiECH
4/2024 (19.12.2024  |O9CT S MOHANTY GENERAL

9449/1993




. 0Jc-
5/2024119.12.2024 1103/1999 S MOHANTY GENERAL
. CRLREV- CRIMIN
6/2024(19.12.2024 150/2024 P K RATH GENERAL REVIST
. CRLREV- CRIMIN
59/2024(19.12.2024 150/2024 P K RATH GENERAL REVIST
WRIT
_ WP (C) - BRANCH
56/2024119.12.2024 257572014 P K MOHANTY GENERAL (DIVIS
BENCH-
, RSA- SECOND
59/2024119.12.2024 41/2005 P K MISHRA GENERAL APPEAL
W (C) - WRIT
/
4/2024119.12.2024 6242020 S N MOHANTY GENERAL BRANCH
TRP (C) -
/
8/20241/19.12.2024 133/2024 C R KAR GENERAL M.J.C.
CRLREV- CRIMIN
32/2024119.12.2024 153/2024 P K RATH GENERAL REVIST
Order
ABLAPL- Dtd.
6/2024119.12.2024 13610/2024 B L MOHANTY GENERAL 202419 |[BAIL-1
04
CRLMC-
)0/2024(19.12.2024 4553/2024 S BISWAL GENERAL
CMAPL-
)4/202419.12.2024 434/2024 M BARAL GENERAL
WP (C) - WRIT
)5/2024119.12.2024 24807/2022 R R DAS GENERAL BRANCH
CRLREV- CRIMIN
)8/2024119.12.2024 153/2024 P K RATH GENERAL REVIST
)0/2024119.12.2024 OJC- J P KAR GENERAL
10903/1999
WP (C) - WRIT
)2/2024119.12.2024 11908/2018 SBUDGATA GENERAL BRANCH
CRLMC-
)3/2024119.12.2024 2104/2012 M R SAHOO GENERAL
WP (C) - WRIT
)5/2024(19.12.2024 13159/2024 |F K ROUTRAY GENERAL BRANCH
WP (C) - WRIT
1/2024119.12.2024 1525/2024 B MALLICK GENERAL BRANCH
WP (C) - WRIT
3/20241(19.12.2024 153272024 |B MALLICK GENERAL BRANCH
WP (C) - WRIT
5/2024119.12.2024 152872024 B MALLICK GENERAL BRANCH
1/2024[19.12.2024 |ABLAPL-  |SAROJ KUMAR ROUTRAY GENERAL | lOrder BAIL-1




11190/2024 Dtd.
2024-12-
18
BLAPL-
!
2/2024119.12.2024 9021/2024 B N SAHU GENERAL
BLAPL-
!
4/2024119.12.2024 8993/2024 B N SAHU GENERAL
WP (C) - WRIT
35/2024119.12.2024 20234/2019 R PRUSTY GENERAL BRANCH
3/2024|19.12.202a4 |"E(C)- P K ROUTRAY GENERAL
’ T 26084/2024
Order
ABLAPL- Dtd.
)5/2024119.12.2024 7707/2022 M R SAHOO GENERAL 2023-04- BAIL-2
26




